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Exodus Alexander AJ v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2227 
G. Ranga Reddy v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2243 
G. Shiva Shankar Raju v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 2239 
Gattem Gurunadh v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2253 
Harsha Infratech v. State of A.P., (Harinath N., J.), 2026 SCC OnLine AP 2270 
J Lavanya Reddy v. State of A.P., (Harinath N., J.), 2026 SCC OnLine AP 2261 
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Jalagam Mangayamma v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2241 
Jammu Satyavathi v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2254 
Jandhyala Sai Radhakrishna v. State of A.P., (Lisa Gill, C.J. and Ninala Jayasurya, J.), 2026 SCC 

OnLine AP 2235 
Jasti Infra & Developers (P) Ltd. v. State Housing Corpn. Ltd., (K Sreenivasa Reddy, J.), 2026 SCC 

OnLine AP 2272 
JJH Vennela Constructions v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 

2228 
K China Karrena v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2255 
K Kishore Kumar v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 2219 
K. Nagalaxmamma v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2263 
Kotha Venkata Naga Satyanarayana Murthy v. Pachigolla Venkata Ratna Kumari, (Subba Reddy 

Satti, J.), 2026 SCC OnLine AP 2210 
KSS Narasimha Reddy v. AP Forest Development Corpn. Ltd., (Tarlada Rajasekhar Rao, J.), 2026 

SCC OnLine AP 2271 
Kunam Hari Kiran Reddy v. State of A.P., (Lisa Gill, C.J. and Ninala Jayasurya, J.), 2026 SCC 

OnLine AP 2237 
Kusumanchi Laksmi Sunitha v. RBI, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 2248 
LIC v. Kanchipati Jagannadha Rao, (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 2212 
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Suru Mallikarjuna v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2259 
Syed Ali v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 2234 
T Manikantan v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2224 
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Bombay High Court   [67] 

Abu Salem Abdul Qayoom Ansari v. State of Maharashtra, (A.S. Gadkari and Shyam C. Chandak, 
JJ.), 2026 SCC OnLine Bom 5926 
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Bank of India v. CIT, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine Bom 5824 
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Kaushikbhai Chitubhai Patel v. Champakbhai Jekisnandas Bhavsar, (Jitendra Jain, J.), 2026 SCC 
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Kumram Laxmi Narayana v. ONGC, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 
5937 

Maharashtra State Road Development Corpn. Ltd. v. Assessment Unit, (M.S. Sonak and Jitendra Jain, 
JJ.), 2025 SCC OnLine Bom 5814 

Manor Himanshu Mishra v. Union of India, (Amit Borkar, J.), 2025 SCC OnLine Bom 6623 
Milind Purushottam Damle v. Union of India, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 5919 
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• Ministry of Communications and Information Technology [Press Release No. 91/2026] 
• Ministry of Consumer Affairs [F. No. BS/11/11/2021 (6)] 
• Ministry of Consumer Affairs [F. No. BS/11/11/2021 (7)] 
• Ministry of Consumer Affairs [Corrigendum F. No. BS/XI/11/01/2025-26 (1)] 
• Ministry of Earth Sciences [Ministry of Earth Sciences (Scientist 'B') Recruitment Rules, 2024 Noti. 

No. G.S.R. 616(E)] 
• Ministry of Electronics and Information Technology [Amendment to Electronics and Information 

Technology Goods (Requirement of Compulsory Registration) Order, 2021 Noti. No. S.O. 
2204(E)] 

• Ministry of External Affairs [MEA, Joint Director (Official Language), Second Secretary (Hindi and 
Culture), Attache (Hindi and Culture) and Senior Hindi Translator Posts Recruitment Rules, 2026 
Noti. No. G.S.R. 321(E)] 

• Ministry of Finance [Amendment in Delhi Value Added Tax Act, 2004 F. No. 3(22)/Fin(Rev-I)/DS-
I/467] 

• Ministry of Finance [Amendment in Notification No. G.S.R. 193 (E) F. No. 4(1)-B(W&M)/2026] 
• Ministry of Finance [Corrigendum Noti. No. G.S.R. 350(E)] 
• Ministry of Fisheries Animal Husbandry and Dairying [Extension of term of Animal Welfare Board 

of India Noti. No. S.O. 2468(E)] 
• Ministry of Fisheries Animal Husbandry and Dairying [Enforcement of provisions of Jan Vishwas 

(Amendment of Provisions) Act, 2026 Noti. No. S.O. 2531(E)] 
• Ministry of Fisheries Animal Husbandry and Dairying [Enforcement of provisions of Jan Vishwas 

(Amendment of Provisions) Act, 2026 Noti. No. S.O. 2533(E)] 
• Ministry of Health and Family Welfare [Central Food Safety Officers notified F. No. RCD-

15001/4/2021-Regulatory-FSSAI-part(1)] 
• Ministry of Health and Family Welfare [Noti. No. G.S.R. 116] 
• Ministry of Health and Family Welfare [Re- Constitution of Central Council of Health and Family 

Welfare Noti. No. S.O. 2255(E)] 
• Ministry of Home Affairs [Amendment in Assam Tenancy Act, 2021 Noti. No. S.O. 2265(E)] 
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• Ministry of Housing and Urban Poverty Alleviation [Enforcement of provisions of Jan Vishwas 
(Amendment of Provisions) Act, 2026 Noti. No. S.O. 2287(E)] 

• Ministry of Jal Shakti [Reconstitution of High Powered Review Board Noti. No. A-50013/48/2025-
E-III] 

• Ministry of Labour [Noti. No. Compliance/E-1203096/2025/2823] 
• Ministry of Labour [Constitution of Technical Advisory Committee Noti. No. S.O. 2284(E)] 
• Ministry of Labour [Appointing Certifying Officer under section 2(g) of the IR Code 2020 Noti. No. 

S.O. 2313(E)] 
• Ministry of Labour [Appointing Appellate Authority for Standing Orders under IR Code 2020 Noti. 

No. S.O. 2314(E)] 
• Ministry of Labour [Setting up of Reskilling Fund under section 83 (1) of IR Code 2020 Noti. No. 

S.O. 2316(E)] 
• Ministry of Labour [Notification regarding Industrial Relations Code, 2020- composition of offences 

Noti. No. S.O. 2317(E)] 
• Ministry of Labour [Power of delegation under section 100 of the Industrial Relations Code 2020 

Noti. No. S.O. 2323(E)] 
• Ministry of Labour [Career Centre Vacancy Reporting Mandate under Social Security Code Noti. 

No. S.O. 2341(E)] 
• Ministry of Labour [Vacancy Reporting Exemption Notified under Social Security Code Noti. No. 

S.O. 2343(E)] 
• Ministry of Labour [Employment Directorate Officer Empowered under Social Security Code Noti. 

No. S.O. 2344(E)] 
• Ministry of Labour [Authenticating ESIC Orders by Authorised Officers under Social Security Code 

2020 Noti. No. S.O. 2354(E)] 
• Ministry of Labour [Appointing Inspector-cum-Facilitators under Social Security Code 2020 Noti. 

No. S.O. 2356(E)] 
• Ministry of Labour [Specifying 12% Interest Liability for Employers under Social Security Code 

2020 Noti. No. S.O. 2357(E)] 
• Ministry of Labour [Authorising Officers for Recovery of Damages under Social Security Code 

2020 Noti. No. S.O. 2358(E)] 
• Ministry of Labour [Retrenchment authorities in different states under different states under IR code 

2020 Noti. No. S.O. 2379(E)] 
• Ministry of Labour [Notification regarding appointment of Chief Inspector and Inspector Cum 

Facilitator in case of major ports Noti. No. S.O. 2485(E)] 
• Ministry of Labour [Officer to impose penalty in case of major ports Noti. No. S.O. 2486(E)] 
• Ministry of Labour [Appellate Authority in the case of mines Noti. No. S.O. 2488(E)] 
• Ministry of Labour [Appointment of Chief Inspector cum Facilitator in case of CLC Noti. No. S.O. 

2489(E)] 
• Ministry of Labour [Officer for composition of offences in case of Mines Noti. No. S.O. 2490(E)] 
• Ministry of Labour [Appellate Authority in case of major ports Noti. No. S.O. 2491(E)] 
• Ministry of Labour [Notification regarding Appellate Authority in case of CLC Noti. No. S.O. 

2503(E)] 
• Ministry of Labour [Officer to impose penalty in case of mines Noti. No. S.O. 2504(E)] 
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• Ministry of Labour [Notification regarding appointment of Designated Authority for license Noti. 
No. S.O. 2508(E)] 

• Ministry of Labour [Officer to impose penalty in case of CLC Noti. No. S.O. 2509(E)] 
• Ministry of Labour [Appointment of Inspector Cum Facilitator in case of CLC Noti. No. S.O. 

2513(E)] 
• Ministry of Labour [Notification regarding Appellate Authority for registration Noti. No. S.O. 

2514(E)] 
• Ministry of Labour [Appointment of Inspector cum Facilitator of mines Noti. No. S.O. 2515(E)] 
• Ministry of Labour [Aadhaar Authentication on Shram Suvidha Portal Noti. No. S.O. 2523(E)] 
• Ministry of Law and Justice [Noti. No. 2 of 1987] 
• Ministry of Law and Justice [Noti. No. BCI:D: 4557/2026] 
• Ministry of Micro Small and Medium Enterprises [Notification regarding Khadi Gramodyog Vikas 

Yojana Noti. No. S.O. 2558(E)] 
• Ministry of Minority Affairs [Noti. No. S.O. 3927(E)] 
• Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2472(E)] 
• Ministry of Power [CERC (Terms and Conditions for Purchase and Sale of Carbon Credit 

Certificates) Regulations, 2026 Noti. No. RA-14026(13)/1/2024-CERC] 
• Ministry of Power [Enforcement of provisions of Jan Vishwas (Amendment of Provisions) Act, 

2026 Noti. No. S.O. 2551(E)] 
• Ministry of Road Transport and Highways [NHAI (Recruitment, Seniority and Promotion) 

(Amendment) Regulations, 2026 F. No. ADMIN-11012/59/2025 (E-293027)] 
• Ministry of Science and Technology [Anusandhan National Research Foundation, Group 'A' Posts 

(Non-ministerial, Scientific and Technical) Recruitment Rules, 2026 Noti. No. G.S.R. 310(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 117] 
• Ministry of Shipping [Merchant Shipping (Tonnage Measurement of Vessels) Rules, 2026 Noti. No. 

G.S.R. 581(E)] 
• Ministry of Shipping [Merchant Shipping (Use of Liquefied Gases or Other Low-Flashpoint Fuels) 

Rules, 2026 Noti. No. G.S.R. 582(E)] 
• Ministry of Shipping [Merchant Shipping (Seafarers' Identity Document) Rules, 2026 Noti. No. 

G.S.R. 584(E)] 
• Ministry of Shipping [Merchant Shipping (Safety Management) Rules, 2026 Noti. No. G.S.R. 

589(E)] 
• Ministry of Shipping [Merchant Shipping (Control of Anti-fouling System) Rules, 2026 Noti. No. 

G.S.R. 595(E)] 
• Ministry of Shipping [Merchant Shipping (Civil Liability for Bunker Oil Pollution Damage) Rules, 

2026 Noti. No. G.S.R. 610(E)] 
• Ministry of Shipping [Merchant Shipping (Civil Liability for Oil Pollution Damage) Rules, 2026 

Noti. No. G.S.R. 611(E)] 
• Ministry of Shipping [Maritime State Development Council 2026 Noti. No. S.O. 2524(E)] 
• Ministry of Statistics and Programme Implementation [Revised Guidelines for Statistical Data 

Dissemination Noti. No. Y-18020/9/2017-IIIC/CAP(Part)] 
• Ministry of Steel [Amendment in Green Steel Certificate F. No. 1(6)/2024-ID-2] 
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• Punjab National Bank [Punjab National Bank (Officers') Service (Amendment) Regulations, 2026 F. 
No. HRDD/POL/OSR/(F)] 

• Reserve Bank of India [Noti. No. FEMA 119/2004-RB] 
• Securities and Exchange Board of India [HO/13/19/12(1)2026-ITD-1_CIMGI/10873/2026] 
• Securities and Exchange Board of India [HO/47/17/12(8)2025-MRD-POD2] 

  
Central Rules/Regulations/Scheme   [13] 

• Punjab National Bank (Officers&apos;) Service (Amendment) Regulations, 2026 
• Merchant Shipping (Civil Liability for Bunker Oil Pollution Damage) Rules, 2026 
• Merchant Shipping (Civil Liability for Oil Pollution Damage) Rules, 2026 
• Merchant Shipping (Control of Anti-fouling System) Rules, 2026 
• Merchant Shipping (Safety Management) Rules, 2026 
• Merchant Shipping (Seafarers&apos; Identity Document) Rules, 2026 
• Merchant Shipping (Tonnage Measurement of Vessels) Rules, 2026 
• Merchant Shipping (Use of Liquefied Gases or Other Low-Flashpoint Fuels) Rules, 2026 
• Viksit Bharat-Guarantee for Rozgar and Ajeevika Mission (Gramin) VB-G RAM G (GOA) Scheme, 

2026 
• Foreign Exchange Management (Remittance of Assets) (Amendment) Regulations, 2004 
• Maharashtra Child Labour (Prohibition and Regulation) (Amendment) Rules, 2025 
• Ministry of Earth Sciences (Scientist ‘B’) Recruitment Rules, 2024 
• Ministry of Health and Family Welfare, Lady Reading Health School, Delhi, Lower Division Clerk 

(Group ‘C’ Post) Recruitment Rules, 2026  
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